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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 22.11.2021 (MONDAY) 

COURT –IV (VIRTUAL MODE) 

02:00 PM   

   

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

   For Hearing 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 348 of 

2021 
 

(PH) 
 

Par Formulations Pvt. Ltd. 

Vs. 

Print House (India) Pvt. Ltd. & Ors. 
 
 

Rakshit Jha  Manish Baldeva-R2 

Kunal Kanigo 

Ayush J Rajani-R2 

Dhrupad Vaghani-R3 

 

After the above 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Hearing 

2.  Comp. App. (AT) 

(Ins) No. 832 of 

2020  
 

(PH) 
 

Satya Narayan Jhunjhunwala 

Vs. 

Supriyo Kumar Chaudhuri and Ors. 
 

 

 

 

 
With 

Neeha Nagpal Indranil Ghose-R1 

Madhav Kanoria-R2 

3.  Comp. App. (AT) 

(Ins) No. 846 of 

2020 
 

(PH) 
 

Ramesh Chander Garg & Ors. 

Vs. 

Supriyo Kumar Chaudhuri & Ors. 

Gautam  Singh  Indranil Ghose-R1 

Madhav Kanoria-R2 

4.  Comp. App. (AT) 

No. 04 of 2021 

 

(PH) 

 

Shetal Devang Gor & Ors. 

Vs. 

Gujarat Cine Enterprises Pvt. Ltd. & 

Ors. 

 
 

Aastha Mehta Bhavesh Chokshi 

Karan Valecha-R1-

R8 

 

 

 

 
 

  Copy to: -   

                                                                                                           By order of Hon’ble Chairperson 

1. Notice Board                 -sd/-  

2. Website: www.nclat.nic.in                                                          Registrar       

http://www.nclat.nic.in/

